NTR Bharosa Pension Scheme

Below 18 Years Pension Schemes

SNO

SCHEME

Eligibility Criteria

Pension
Rate

Disabled

No age limit. Disability 40% and above and SADAREM
certificate.

6000

Paralysis confining the person to
wheel chair or bed

1.Sadarem Certificate with Minium 85 % of Disablity
2.Certificate from medical board consisting of Neurology, Neurosurgery and
Orthopedics, Certifying the patient Condition as bedridden/Confined to wheel Chair

15000

Thalassemia

1.Medical Certificate must be issued by the Medical Board Constitued for the
purpose(Medical College/District Hospital/Area Hospital of their District)
2.Required Lab reports suggesting the disease need to be furnished signed by
Asst.Prof,Pathology

10000

Sickle Cell disease

1.Medical Certificate must be issued by the Medical Board Constitued for the
purpose(Medical College/District Hospital/Area Hospital of their District)
2.Required Lab reports suggesting the disease need to be furnished signed by
Asst.Prof,Pathology

10000

Severe muscular dystrophy cases

and accident victims

1.Sadarem Certificate with Minium 85 % of Disablity
2.Certificate from medical board consisting of Neurology, Neurosurgery and
Orthopedics, Certifying the patient Condition as bedridden/Confined to wheel Chair

15000

ART (PLHIV)

6 months continuous treatment in ART (Anti Retroviral Therapy) Centre.

4000

Severe Haemophilia (<2% of factor 8

or9)

1.Medical Certificate must be issued by the Medical Board Constitued for the
purpose(Medical College/District Hospital/Area Hospital of their District)
2.Required Lab reports suggesting the disease need to be furnished signed by
Asst.Prof,Pathology

10000

Kidney, liver and heart transplant

1.Apart of the certificate issued by the Medical Board constituted for the
purpose(Medical College/District Hospital/Are Hospital of their District)
2.Complete discharge summary issued by the hospital mentioning the surgical
procedure

10000

CKDU Private

No age limit. Every month Dialysis treatment taken at Private Hospitals

10000

10

CKD Serum creatinine of >5mg

1.Apart of the certificate issued by the Medical Board constituted for the
purpose(Medical College/District Hospital/Are Hospital of their District)
2.Report of serum creatinine from Govt Labs>5mg/dl Consostently on two separate
occasion with atleast 3 months gap,with lab reports signed by Asst
Prof,Biochemistry.

10000

11

CKDU GOVT

No age limit. Every month Dialysis treatment taken at Government

10000

12

Bilateral Elephantiasis-Grade 4

1.Application must be forwarded through D.M.O to the Medical Board
2.The Medical Board of Medical college/District Hospital/Area Hospital has to
certify giving detailed description of disease condition duly mentioning the grade
of disease disability

10000

13

CKD Small contracted kidney

1.Apart of the certificate issued by the Medical Board constituted for the
purpose(Medical College/District Hospital/Are Hospital of their District)
2.The following USG findings of kidney are Mandatory"
a)U/L or B/L small contracted kidney
b)Size,Shape,Architecture of kidney

10000

14

Multideformity leprosy

Application must be forwarded through D.L.O to the DMHO with detailed
description of the disease along with visible deformity photograph

6000

15

CKD Estimated GFR <15 ml

1.Apart of the certificate issued by the Medical Board constituted for the
purpose(Medical College/District Hospital/Are Hospital of their District)
2.Report of CKD stage 3,4&5 as per KIDGO Guidelines with estimated GFR values

<15ml/min

10000

Mot

,1 k_CL‘.)r'lL
erRP PR & RD L

W AP, Vijav:

N 303*}
pt.
waf‘la



